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CoLLABORATION FOil INDUSTIlIAL 
DEVELOPMENT IN CEYLON 

4422. SHRI S.R. DAMANI : 
SHRI MANIBHAI J. PATEL : 

Will the Minister of COMMERCE be 
pleased to state : 

(a) whether it is a fact that the Govern. 
ment of Ceylon has asked for technical and 
financial collaboration for its industrial 
deve1opment; 

(b) If so, the main features thereof; and 
(c) Government's reaction thereto 7 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
MOHD. SHAFI QURESm) : (a) No, 
Sir. 

(b) and (c) • Do not arise. 

CEIoIINT ALLoCATION ANO Co-oJmINATINO 
OIlGANlSATION 

4423. SHRI JUGAL MONDAL : WiD 
the Minister of INDUSTRIAL DEVELOP. 
MENT AND COMPANY AFFAIRS be 
pleased to refer to the reply given to starred 
Question No. 167 on the 20th FebnJary, 
1968 and state : 
Mia LSS(CP)68-6. 

(a) whether the eDqWry apinst the 
Cement Allocation and Co-ordillAtina 
Orpnisation has since heeD completed; 
and 

(b) if so, the main features thereof? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F.A. AHMED) : (a) The 
matter is under examination. 

(b) Does not arise. 

PIlla OF PAPU 
4424. SHRI MAHANT DlGVUAl 

NATH : Will the Minister of IndUltrial 
DEVELOPMENT AND COMPANY 
AFFAIRS be pleased to refer to the reply 
given to Starred Question No. 1 SS on the 
20th February, 1968 and atate: 

(a) whether any decision has since been 
taken about the price of paper; and 

(b) If 10, the main feature thereof? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED) : (a) Not 
yet, Sir. 

(b) Does not arise. 

NEW INDUSTIUIS IN U. P. 

4425. SHRI MAHANT DlGVUAI 
NATH : Will the Minister of INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS be pleased to State: 

(a) the number and nature of new indus· 
tries started in Uttar Pradesh durina the 
last five years; 

(b) whether the industrial development 
of the state is proceedina accordina to the 
schedule; 

(c) If not, the reasons therefor; and 

(d) the new industries proposed to be 
set up in the near future in the State in the 
publlc and private secton 1 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHlU P. A. AHMED) : <a) to 
(d). The information is belDS collected and 
will be laid OD the Tablo of the House in 
due course. 




